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Central Administrative Tribunal 

Principal Bench, New Delhi 
 

    C.P. No. 98/2018 
in 

  O.A. No. 4029/2013 
          

     This the 25th day of November, 2019 
 

Hon’ble Mr. R.N. Singh, Member (J) 
Hon’ble Ms. Aradhana Johri, Member (A) 

 
 
  1. Shri Dinesh Kumar Sharma, aged 39 years 
   Son of Shri Ghanshyam Sharma, 
   Resident of Bas Barisal Narainpur, 
   Tehsil Thana Ghazi, District Alwar, 
   Rajasthan. post-Staff Nurse 
 
  2. Shri Mahendera Singh Naruka, aged 36 years 
   Son Shri Shiv Raj Singh Naruka, 
   Resident of E-18,/335, Rohini, 
   Sector-3, Delhi-110 085. 
   post-Staff Nurse 
 
  3. Shri Bansi Dhar Mitharwal, aged 35 years 
   Son of Shri Badri Prasad Mitnarwal 
   Resident of Dhani- Bhutlawali, 
   Village & P.O. Sihori, 
   Tehsil Shri Madhopur, 
   District Sikar, Rajasthan. 
   post-Staff Nurse 
 
  4. Mrs. Dinesh Sharma, aged 42 years 
   wife of Shri Mohan Lal, 
   Resident of House No. 46, 
   Gali No. 5 Band, Ambedkar Nagar, 
   Haider Pur, Delhi-110 088. 
   post-Staff Nurse 
 
  5. Om Prakash, aged 35 years 
   S/o Sh. Gharshi Ram 
   R/o E-2/54, Gali No. 9, 
   Chanakya Place, Part-II, 
   Opposite Janakpuri, C-1, 
   Uttam Nagar, Delhi-59 
   post-Staff Nurse 
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  6. Mahesh Kumar, aged 39 years 
   S/o Sh. Sahi Ram 
   R/o Dhani Do Chanki 
   Post Dumolti Khurd, 
   Tehsil Buhana, Distt. Jhunjhunu 
   Rajasthan. post-Staff Nurse 
 
  7. Krishan Kumar Saini, aged 31 years 
   s/o Sh. Nanu Ram Saini, 
   R/o Village & P.O. Taskala (Paota) 
   Tehsil Kotputli, Jaipur, Rajasthan. 
   post-Staff Nurse 

…Petitioners 
 

(By Advocate: Ms. Kamlakshi S. Chauhan) 
 

VERSUS 
 
  1. Mr. Anshu Prakash, 
   Chief Secretary of National Capital 
   Territory of Delhi, New Secretariat, 
   Players Building, ITO, New Delhi. 
 
  2. Dr. P.S. Naiyar, 
   Medical Superintendent, 
   Sanjay Gandhi Memorial Hospital, 
   Mangolpuri, Delhi- 110 083. 

...Respondents 
 

          (By Advocate: None) 
 
 

ORDER (Oral) 

Hon’ble Mr. R.N. Singh, Member (J): 

 

At the outset, learned counsel appearing for the 

petitioners submits that the directions of this Tribunal 

in the aforesaid OA have been duly complied with by 

the respondents. Thereafter, she does not press the 

contempt any further. 
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In view of above terms, CP stands closed. Notices 

are discharged.  

 

 

       (Aradhana Johri)                                    (R.N. Singh) 
   Member (A)                     Member (J) 

   /akshaya/ 

 


